
CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

C.P.375/2001 IN 0.A.2640/96
WITH

C.P.376/2001 IN 0.A.2494/96

Thursday, this the 2nd day of August, 2001

Agarwal, ChairmanHon ble Shri 8.A.T. Rizvi, Member (A)

J-- Pyare Lai S//0 Narain Singh
R/0 H.No.B-389, Krishna Nagar (Bagh)
Vijay Nagar Bye Pass
Distt. Ghaziabad (UP)

2. Dhanpal S/0 Badloo Singh

Di^i-rVi; P-0- Muradnagar,Oistt. Ghaziabad (UP)

3- Mohan Lai S/0 Ransingh
R/0 A-2/154, East Gokulpur

^  Loni Road, Shahdara Delhi-94
Qhaziabad (up) ;v

Asey Ram S/0 Lekhram
R/0 Vi 11. Anandpur^ • . v ,
P.O. Kat, Distt. Ghaziabad (UP)

Siya Ram S/0 Ram Baksh

R/OjiHasanpuni, PO Hasanpur —Tehsil Jahangirpur
Distt. Bu: lands ha-ha r (UP)

Baljeet SinghR./p^V:ill. Bhadauli, Po Bhadauli
Distt. Ghaziabad (UP)

Bhagat Ram S/0 Ram Rakha
R/0 H.No.B-45, DOM Colony
Ibrahimpur Extension, Delhi-36.

Mahadev Yadav S/O Baliraj,Yadav
Regular Mazdoor, Office of General Manaaer
Telecom Distt. Ghaziabad (UP)

R/0^Vi7/Rh^ S/0 Begraj SinghR/0 Vili Bhopura, PO Pasonda "
■ S. Shahibabad:,:.'Distt. Ghaziabad (UP)

Nathu Singh,, ;S/O..Shyam Lai
R/0 Hi No . 450 ,1 Subder Nagri
PO Nand Nagri'i-DSlhi-93., V - k,,,

R/O^F-lksk P^^tter Pal Sharma'  - - -^'^S/A -, ■^Odalv. Naga rPatel "Nagar-II.l,, Ghaziabad (UP)

Ghaziabfd'tupf '■
(By Advocate: Shri M.K. Bhardwaj) •• ■Applicants
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r- Versus

/- 1. Union of India
through Secretary, Sh. Shyamal Ghosh

..hlin.isti7,y.,.of; Jel.ecpmmunication
■Deptt- of. .ieiecommunication
Sanchar Bhawan, New Delhi. ,

2. General Manager., Shri f?*lok Aggarwal
Deptt. of Telecommunication,
Telecom. Distt. Ghaziabad (UP)

3. Asstt,./ General Manager (Admn) Shri Kamal Singh
Deptt., :6f. jblecommuhication

.  Telepom bistt. Ghaziabad (UP)

4. Suraj Singh promoted as
Phone., Mephanic., ,.Off ice of the General Manager
/Teiec.om,,.^'pistt. Ghaziabad (UP)

5. .Asstt Geheral Manager (Admn.)
Sh. Albk'Aggarwal, Distt. Telecom,

Q  Ghaziabad, Deptt. of Telecom (UP)
.  -.Respondents

1. tejbir Singh, S/0 MooIchand
r/o Vill. Atorna, PO Atorna
Distt. Ghaziabad (UP)

2. . I.lam Chahd.jS/O Nihal ,Singh '
R/O F-142^A, Udal Nagar ; ,
Patel Nagarrlll
Ghaziabad..'(UP) - ,

3. Narender Kumar, S/0 Prasadi Lai
R/O H-No.152', Gali No.4
Ghunga.. Road.i (Meerut Road),
Ghaziabad '('iiJI

\vr.:

4. Mamchand S/O Chandan Singh
R/O F-142 A, Udal Nagar
Patel'. Nagap-^,! 1:1, .
^G,h^^Tabad''(UP)' -

5. iaiplal cS/0;: Brahmpal
R/O inside the premises of
Telephone Exchange
Ghaziabad (UP)

...MopLchand, S/0 Bhikari Singh
R/O G-71, Sector-23
Sanjay Nagar, Ghaziabad (UP)

/- Karan Pal; ..,..... . . .
Regular...Mazdopr office of General Manager
Telecom;....Distt. Ghaziabad: (UP)

■2- Ramesh Chand Sharma
Regular Mazdoo.r office Of General Manager
Telecom,. 'Di'Stt. Ghaziabad (UP)
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o-f General Manager
'  t'elecom/'distt. Ghaziabad (UP)

-®uSr^HSzdo6r"offi of General Manager
TeiecbinV Oistt: Ghaziabad (UP)

11 Aiad Kumar , ^
Regular Mazdoor office of General Manager
Telecom, Distt. Ghaziabad (UP)

12 B.P.Tyagi
Regular Mazdoor office of General Manager
Telecom, Oist't. Ghaziabad (UP)

..Applicants

(By -Advocate: Bhri M.K. Bhardwaj)

Versus

1. Union of India , u
through Secretary, Sh. Shyamal Ghosh
Ministry of Telecommunication
Deptt. of telecommunication
Sanchar Bhawan, New Delhi. .

2. General Manager, Shri AloK Aggarwal
:-'Deptt,i. ol-Telecbmmun ication,
Telecom.CDistt.-Ghaziabad (UP)

3. r-Asstt.i'General Manager (Admn) Shri Kamal Singh
t:0eptt^ of'^teiecommunicatibn -
Tblecom' Distt. Ghaziabad' (UP)

4  r-Suraj ..Singh promoted as
itPhbhe Mechanic, off ice-of the. General Manager
'Teiecom, Distt. Ghaziabad (UP)

5. Asstt. General Manager (Admn.)
Sh. Alok Aggarwal, Distt. Telecom,
Ghaziabad, Deptt. of Telecom (UP)

.. .Respondents

'By the.present Contempt Petitions, the applicants

have alleged- npn-compliance:;of . an order passed on

26.6.2Q00. in OA-Nos.2494/96 and 2640/96. By the order,

it wasv inter-alia. held'ithat applicants were entitled to

be heard, befonerpassihg- of the order reverting them and

promoting . others . ' in their&pl'ace".-"; Respondents in the

circumstances-'f)'iiwerep' directed to give a hearing to the
' - ' ' ' V -
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.P.Ucants as^alWo promote. ^
^ i™p.,pea orciS:Paffi^'*°" an._paas fresP or e

a.o. X. »as- c«.x.xap tPaP orPera oX pro.oPxon^ passaP
on 23.2.96 and li.'-''' ""1 " °'"
passed after affording hearing, as directed. By

-  *-i^A on-t that though no./- -5+- is DOinted out: unen-
present petitions,

•K^y^ for compliance of tne
period has been prescribed for

,„Hf to have been complied within adirections.,the same^ought to have

period of six months.

2  in our.view, having regard to the aforesaid
I,o« as also the fabbe fharno specific period has b^
prescribed proceed to. dispose o

.  . .. . • *-■ 4-'nT cr staae ■ itself even
resent .Contempt Petitions - at'this ...ithootr-iasueldfenoticBs W-directing th^

oomplvi with Vthe. directions by giving a hearing to the
^  +-Kict order. We direct•  n-f CODV of 2 this oraei -of ■ service of _ a copy

accordmgly- ^ l\ .
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«  „ ■ r V - ' - ( AshpH( S.A.T. Rizvi )
Men»ber(A)

Agarwal )
Chairman
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